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(c) what steps are being taken to 
solve the problem of unemployment 
in rural areas? 

fte MiIlister of Labour In the Mints-
try of Labour and Employment <muii 
BaUd): (a) No such survey was con-
ducted Ity the Government 01 India. 
However, Kp.rala Government con-
ducted a sample survey on unem-
'ployment in January-February, 1962. 

(b) The report has not been receiv-
. eel from Kerala Government as yet. 

(e) Various development schemefl 
included in the Third Five Year Plan, 

·especially the rural works program-
me and development of small indus-
tries in rural areas are meant for uti-
·.tising surplus rural manpower. 

Il1oc:It CellinI'S 'for Importste 
Manufacturers 

.. J 8hri Blshwanath Roy: 
1 Sbri Hem Barua: 

Will the Minister of Commeree and 
:1DdastrJ' be pleased to state: 

(a) the basis of fixing 'the block 
,ceilings for ·imports to manufacturers; 

(b) how developing industrie, 
·would be alTected by such code; and 

(c) what steps Government propose 
·to take to see that this does not alTec! 
· production? 

The Minister fif Industry In the 
· MblIs&ry of Commeree and lDcJustry 
(SJui KanllJl1l'O): (a) The basis of 
fixing block ceilings for imports of 
components, raw materials and spares 

'by manufacturing industries is the 
· availability of foreign exchange and 
also the indigenous supply and the im-
portance of the industry in the 

'national economy. 

(b) No special treatment Is given 
,to developing industries and they are 
.affected, if at all, to the same extent 
·a~ others. 

(e) While fixing these block ceilings 
.every elTort is mnde to see that PI'O-
• duc:tion is not alTected, sWillec:t of 

course to the overall availability of 
foreign exchange. 

Boot Manufacturln, Coneeras of 
Kanpur 

47. Sui S. M. Banerjee: Will the 
Minister of Labour and Employment 
'be pleased to state: 

(.8) whether it is a fact that Mis. 
.A. K. Brothers, Mis Kohli Industries 
,Corporation, Mis India Army and 
Police Equipment Factory, Mis Ruby 
Industries and other boot manufactur-
ing concerns of Kanpur are not cover-
ed under the Provident Fund Act. 
·Employees' State Insurance Act, Fac-
10ries Act and Indian Employment 
Standing Orders Act; 

(bl the number of workers employ-
ed in each of the above-mentioned 
concerns; and 

(c) the steps taken by Government 
in this regard? 

The Minister of Labour in the Minis-
try of Labour aDd Employment (Shri 
HaW): (a) to (c) The infor-
mation is being collected and will be 
placed on the Table of the Sabha. 

SetUement of Claims 

48. Shri Yashpal SID,h: wm the 
Minister of Works, Housln( and Sap. 
ply be pleased to state: 

(a) whether any applications for 
settlement of claims of displaced per-
sons from West Pakistan still remain 
to be decided; and 

(b) if so. how long it will take 
Government to wind up this work? 

The MiDlster of Works, IIoaaInr aDd 
Sapply (Sbri Mehr ChaJul KJwma): 
(a) About 4000 applications were pend-
ing finalization on lst July. 1962 out 
of 5.04 lakh applications received from 
the displaced persons. 

(b) It is expected that the remain-
ing applications will be finalised with-
in the nezt few months . 




